FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SPECTRA INDIA ECO PROJECTS PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor Spectra India Eco Projects Private Limited.
2. | Date of incorporation of corporate debtor 22" December, 2016
3. Authority under which corporate debtor is | ROC-Hyderabad
incorporated / registered
4. Corporate Identity No. / Limited Liability | U70103TG2016PTC113602
Identification No. of corporate debtor
5 Address of the registered office and principal | HNo.3-11-456, Plot No.9, Sy.No.66/5,
office (if any) of corporate debtor Mansoorabad, Saroornagar Mandal, [..B Nagar,
Ranga Reddy District, Telangana, India -
500068
6. | Insolvency commencement date in respect of | 18" May, 2026
corporate debtor
7. | Estimated date of closure of insolvency | 14" November, 2026
resolution process
8. | Name and registration number of the | Name of IP- Suhasini Ashok B,
insolvency professional acting as interim | Reg. no: IBBI/IPA-002/IP-N01134/2022-
resolution professional 2023/14080
9. Address and e-mail of the interim resolution | Flat No 403, Devijayana Apartments, near RRB,
professional, as registered with the Board Mettuguda, Lallaguda(Po), Secunderabad,
Telangana-500017
E-mail ID :suhasiniashok2821(@ gmail.com
10. | Address and e-mail to be wused {for| 6-3-569/1.4th Floor, Above BMW Show
correspondence with the interim resolution | Room, Opp. RTA Office, Khairtabad,
professional Hyderabad, Telangana 500082
Email ID: spectraindiaeco@gmail.com
11. | Last date for submission of claims 01* June 2026
12. | Classes of creditors, if any, under clause (b) | Allottees of Flats/ Plots under All Real Estate
of sub-section (6 A) of section 21, ascertained | Projects of Spectra India Eco Projects Private
by the interim resolution professional Limited (Home Buyers)
13. | Names of Insolvency Professionals identified 1. IP Mummaneni Vazra Laxmi
to act as Authorised Representative of (IBBI/IPA-001/IP-P00919/2017-
creditors in a class (Three names for each 2018/11526)
class) 2. IP Ravuru Hari Prasad (IBBI/IPA-
001/1P-P-02690/2022-2023/14126)
3. IP Koteswara Rao Karuchola
(IBBI/IPA-003/IP-N00039/2017-
18/10301)
14. (a) Relevant Forms and

{b) Details of authorized representatives
are available at:

(a)https://ibbi.gov.in‘home/downloads
(b) https://ibbi.gov.in/insolvency-professional

Notice is hereby given that the Hon’ble National Company Law Tribunal, Hyderabad has ordered the
commencement of a corporate insolvency resolution process of the SPECTRA INDIA ECO PROJECTS
PRIVATE LIMITED on 18" DAY OF MAY, 2026.

fﬂ ,QC/




The creditors of SPECTRA INDIA ECO PROIJECTS PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 01* June 2026 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial ereditors shall submit their claims with proof by eleetronic means only. All other ereditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authonsed representative {rom among the three insolvency professionals histed against entry No.13 to
act as authorised representative of the Home Buyers in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

Q Qe
S

Suhasim Ashok B

Interim Resolution Professional

Spectra India Eco Projects Pvt Ltd

IBBI/IPA-002/IP-N01134/2022-2023/14080

AFA 1gsued by ICSIIIP 1s valid till 31 Dec 2026
Date: 21* May, 2026

Place: Hyderabad
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FINANCIAL EXPRESS NEWSPAPER
DATE OF PUBLICATION: 21-05-2026

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SPECTRA INDIA ECO PROJECTS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Spectra India Eco Projects Private Limited

Date of incorporation of corporate debtor

22th December, 2016

1
2
3
|

Authority under which corporate debtor is
incorporated / registered

ROC-Hyderabad

Carporate Identity No. / Limited Liability
Identification No. of corporate debtor

U70103TG2016PTC113602

5

Address of the registered office and
principal office (if any) of corporate
debtor

H.No.3-11-456, Plot No.9, Sy.No.66/5,
Mansoorabad, Saroornagar Mandal, L.B
Nagar, Ranga Reddy District,
Telangana, India-500068

Insolvency commencement date in

respect of corporate debtor

18th May 2026

Estimated date of closure of insolvency
resolution process

14th November, 2026

Name and registration number of the
insolvency professional acting as interim
resolution professional

Name of IP- Suhasini Ashok B,
Reg.No.: IBBI/IPA-002/IP-N01134/2022-
2023/14080

Address and e-mail of the interim
resolution professional, as registered
with the Board

Flat No.403, Devijayana Apartments,
near RRB, Mettuguda, Lallaguda(Po),
Secunderabad,  Telangana-500017,
E-mail ID: suhasiniashok2821@gmail.com

10

Address and e-mail to be used for corre-
spondence with the interim resolution
professional

6-3-569/1, 4th Floor, Above BMW Show
Room, Opp. RTA Office, Khairtabad,
Hyderabad, Telangana 500082

Email 1D: spectraindiaeco@gmail.com

1

Last date for submission of claims

01st June 2026

12

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascer-
tained by the interim resolution professional

Allottees of Flats/ Plots under All Real
Estate Projects of Spectra India Eco
Projects Private Limited (Home Buyers).

13| Names of Insolvency Professionals iden-

tified to act as Authorised Representative
of creditors in a class (Three names for
each class)

1. [P Mummaneni Vazra Laxmi (IBBI/IPA-
001/IP-P00919/2017-2018/11526).

2. IP Ravuru Hari Prasad (IBBI/IPA-
001/IP-P-02690/2022-2023/14126).

3. IP Koteswara Rao Karuchola (IBBI/
IPA-003/1P-N00039/2017-18/10301).

14

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(a) https://ibbi.gov.infhome/downloads
(b) https:/fibbi.gov.infinsolvency-professional

Nofice is hereby given that the National

mpany Law Trnbunal, Hyderabad has

ordered the commencement of a corporate insolvency resolution process of the
SPECTRA INDIA ECO PROJECTS PRIVATE LIMITED on 18TH DAY OF MAY, 2026.
The creditors of SPECTRA INDIA ECO PROJECTS PRIVATE LIMITED are hereby
called upon to submit their claims with proof on or before 01st June 2026 to the
interim resolution professional at the address mentioned against entry No.10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No.12, shall
indicate its choice of authorised representative from among the three insolvency
professionals listed against entry No.13 to act as authorised representative of the
Home Buyers in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of Interim Resolution Professional
Sd/- Suhasini Ashok B
Interim Resolution Professional
Spectra India Eco Projects Pvt Ltd
IBBI/IPA-002/IP-N01134/2022-2023/14080
AFA issued by ICSIIIP is valid till 31 Dec 2026

Date: 21 May 2026
Place: Hyderabad
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